07.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 29
HON'BLE MR.JUSTICE ANUP JAIRAM BHAMBHANI

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmvijaypal.dhc@gov.in

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourtl3

:;lrll::l“l\:BER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
FRESH MATTERS & APPLICATIONS
55 CRL.M.C.-1661/2025 ASHOK KUMAR GAURAV KUMAR
CRL.M.A. 7472/2025 V/s STATE GNCT OF DELHI AND ANR

CRL.M.A. 7473/2025

OTHER DETAILS OF ADVOCATES:

PRADEEP TEOTIA
(PTSASSOCIATES98@GMAIL.COM)(9891262268)(PETITIONER)

KAPIL SHARMA
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)


mailto:cmvijaypal.dhc@gov.in
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt13

07.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 08
HON'BLE MR.JUSTICE SACHIN DATTA

CLICK HERE TO JOIN V.C.

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcé

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sachin.sharma@dhc.nic.in

NOTE: ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE

POST LUNCH SESSION ( 02:30 P.M. ONWARDS)

ITEM

NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION
CASES INVOLVING DIFFERENTLY-ABLED PERSONS
54 CM APPL. 14082/2025 VINOD KUMAR PODDAR & ANR. ABHISHEK TRIPATHI, NAVEEN
In W.P.(C)-3349/2024 V/s LOCAL LEVEL COMMITTEE THROUGH DC NAGARJUNA, PRAFUL PRABHAKAR
SOUTH DELHI & ORS. SHUKLA, AMIT KUMAR

OTHER DETAILS OF ADVOCATES:

ABHISHEK
GUPTA(ABHISHEKGUPTA95@HOTMAIL.COM)(9910814848)(PETITIONER)
ABHISHEK
GUPTA(ABAHISHEKGUPTA95@HOTMAIL.COM)(9910814848)(PETITIONER)

PRIYA PODAR(PRIYAPODAR@YAHOO.COM, HAUZKHASSDM@NIC.IN,
DCSOUTH@NIC.IN)()(RESPONDENT)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
PRIYA PODAR(PRIYAPODAR@YAHOO.COM, HAUZKHASSDM@NIC.IN,
DCSOUTH@NIC.IN)()(RESPONDENT)

ABHISHEK
GUPTA(ABHISHEKGUPTA95@HOTMAIL.COM)(9910814848)(PETITIONER)

HAUZ KHAS SDM(HAUZKHASSDM@NIC.IN)()(RESPONDENT)

SANTOSH KUMAR TRIPATHI, PRIYA PODDAR, DC
SOUTH(STANDINGCOUNSELGNCTD@GMAIL.COM, PRIYAPODAR@YAHOO.COM,
DCSOUTH@NIC.IN)(9868250806)(RESPONDENT)

SWATHI SUKUMAR()(9717918652)(PETITIONER)

SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
SWATHI SUKUMAR(SWATHI@SUKUMAR.IN)(9717918652)(PETITIONER)
SANTOSH KUMAR
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT)
PRAFUL SHUKLA(PRAFULSHUKLA.ILS@GMAIL.COM)(9833422400)(PETITIONER)
SWATHI(SWATHI@SUKUMAR.IN, CHAUHAN_9898@YAHOO.COM,
CHAUHANLEGAL7@GMAIL.COM)(0)(RESPONDENT)

AMIT KUMAR (AMITBAINSLAS0@GMAIL.COM)(9810795280)(RESPONDENT)


https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6
mailto:cmsachinsharma@dhc.nic.in

07.03.2025 SUPPLEMENTARY CAUSE LIST

COURT NO. 15
HON'BLE MR. JUSTICE SAURABH BANERJEE

**k**x CMs. 21645/2022, 44630/2023, 24826/2024 AND 73398/2024 SHALL BE TAKEN UP ALONG WITH

RFA 197/2022 ALREADY LISTED AT ITEM NO. 2.

HIGH COURT OF DELHI REGISTRAR (LISTING)
07.03.2025.
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